Crl.A No. 1048 OF 1997
| TEM No. 102 Court No. 4 SECTI ON 11

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Crimnal Appeal No. 1048/1997

Narcotics Control Bureau, Jodhpur Appel lant (s)

VERSUS

Murl i dhar Soni & Os. Respondent ( s)

Date : 16/03/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE N. SANTOSH HEGDE
HON BLE MR JUSTI CE B. P. S| NGH

For Appellant (s)M. Raju Rancthandran, ASG
Ms. Rekha Pandey, Adv.
Ms. Sunita Sharma, Adv.
Ms. Sushma Suri, Adv.

For Respondent (s)M. Kailash Vasudev, Sr. Adv.

M. Surya Kant, Adv.
M. U N Goyal, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

List this matter after three weeks as Part - Heard.

(Shashi Sareen)
Court Master

(Prem Par kash)
Court Master



